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 DEMANDS  FOR  EXCESS  GRANTS

 ...  (RAILWAYS),  1983-84

 (डिनर
 “THE  MINISTER  OF  STATE  IN  THE

 JEPARTMENT
 OF  RAILWAYS  (SHRI

 AADHAVRAO  SCINDIA) :  Sir,  1  beg  to

 present  a  statement  (Hindi  and  English
 versions)  showing  Demands  for  Excess

 Grants  in  respect  of  the  Budget  (Railways)
 for  1983-84.

 (Interruptions)

 MR.  SPEAKER:  No  question.  I

 said  my  Ruling  is  given,  That  is  all.

 (Interruptions)**

 MR.  SPEAKER:  I  have  not  allowed
 him.

 (Interruptions)**

 MR.  SPEAKER:  Why  are  you  trying
 to  browbeat  me?  Will  you,  Mr.  Chow-

 dhary,  take  your  seat  now?  Otherwise
 I  will  have  to  ask  you  to  withdraw  from
 the  House.  I  do  not  like  this  behaviour.
 Please  sit  down.

 SALFUBDDIN  CHOWDH  ARY
 You  should  give  your  Ruling.

 SHRI

 (Katwa)  :

 MR.  SPEAKER:  I  have

 Ruling.  It  is  not  admissible.

 (Inter  uptions)

 MR.  SPEAKER  :

 it-to  you.  Please  sit  down.

 question.  That  is  all.

 given  my
 That  is  all.

 Iam  not  to  explaio
 You  cannot

 Now,  Shri  H  K.L.  Bhagat.

 (Interruptions)

 ‘MR.  SPEAKER:  I  appreciate  every-
 thing.  You  cannot  do  like  this.  You
 afe  transgressing  all  the  limits  of  decency.
 Please  sit  down.

 (Interrupt  ions)

 MR.  SPEAKER:  I  would  like  the
 hon.  Members  to  resume  their  seats  honour-
 ably.  Now  the  general  discussion  will

 take  place
 after  item  No.  7.  At  12.30  p.m.,

 we  are  going  to  take  up  the  situation  in
 Nikaragua.

 (Interruptions)

 MR.  SPEAKER  :  It  is  too  much,

 **  No  trecorded,
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 [Transiation}

 SHRI  V.  TULSIRAM  :  ।  have,  given  8
 notice...(/aterrupt  ions)

 MR.  SPEAKER  :  This  wil!  not  be  die-
 cussed  10  this  manner  here.  All  right,  you
 sit  down,  ।  shall  see  to  it.  Kindly  give  a

 notice,

 [English]

 That  is  my  job  todo.  You  are  not
 to  plead  it  on  the  floor  of  the  House.

 (Interruptions)

 MR.  SPEAKER:  Whatever  the  hon.
 gentleman  says  will  not  form  part  of  the
 record.

 (Interruptions)**

 (Translation)

 PROF.  SAIFUDDIN  502  :
 to  thank  you  for  the  change.

 MR.  SPEAKER  :  Thank  you,  sit  down.
 I  understood  it.  Your  meaning  has  been
 conveyed  to  me.  ।  have  caught  your  point.

 PROF.  SAIFUDDIN  SOZ:  ।  welcome
 him,  but  at  the  same  time  ।  thank  you  for
 changing  the  precedents  of  the  Zero  hour.

 I  wanted

 (English)

 I  hope  it  has  gone  on  record.

 MR.  SPEAKER:  Yes.

 (Interruptions)

 MR.  SPEAKER  :  No  question  to  the
 Speaker  on  the  ruling  and  no  answer.

 (Interruptions)

 SHRI  AMAL  DATTA  (Diamond
 Harbour)  :  You  are  not  saying  anything
 in  the  ruling  at  all.

 MR.  SPEAKER:  I  do  not
 have  to,

 You  come  to  me.

 (aterruptions)

 MR.  SPEAKER :  Again  you  are  doing
 the  same  thing.

 (Imerruptions)

 MR.  SPEAKER  :  Shri  H.K.L,  Bhagat.


